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W frm  enjoying ttf t Jiber* CWw;
•tea the Chinese do not cqtor tb»t 
liberty in China.

*1*4.

f Shrt A. ML Tarlq:
Shri Skne N in n a  Das: 
Pandit D. N. Tiwary: 
Shri M. L. Dwivedl:
Shri Bam Krishan Gopta: 
Shri Hem Bama:
Shri A. K. Gopalan:
Shri Vasndevan Nair: 
Shrimatl Bean Chakra- 

vartty:
Shri D. C. Sharma:

Will the Prime Minister be pleased 
to state:

(a) whether any, and if so what, 
progress has been made in the direc­
tion of re-activisation of International 
Commission for Supervision and Con­
trol in Laos;

(b) whether there have been any 
negotiations between the Co-Chairmen 
of the Geneva Conference in this re­
gard; and

(c) if so, with what results7

The Deputy Minister of External 
Affairs (Shrimatl Lakshmi Menon):
(a) There has been no progress to­
wards re-convening the International 
Commission for Supervision and Con­
trol, Laos.

(b) There were exchanges of views 
between the two Co-Chairmen of the 
Geneva Conference on the situation in 
Laos.

(c) The Co-Chairmen could not come 
to any agreement on measures to deal 
with the situation. In September 1959, 
the Government of Laos referred the 
matter to the Secretary-General of the 
United Nations and it is now before 
the Security Council.

Shri A. M. Tarlq: May I know if 
Government is aware of the fact that 
the Soviet <3overnment proposed that 
this matter should be fltsnwri among 
tfm Co-Chsdmcn? Later on there

WM « pnpawl tnm U-K. What was 
tfef reason our Government to 
that proposal o4 Ult?

Hu? Prime Minister aad Minister of 
External Affairs (Shrt Jawaharlal 
Nehra): I do not know to which pro­
posal of U.K. the hon. Member is re­
ferring. But the two Co-Chairmen 
have been in contact with each other 
by correspondence chiefly and that is 
continuing,

Shri D. C. Sharma: In view of the 
sending of the fact-finding mission, 
the recent visit of the Secretary Gene­
ral and the appointment of economic 
adviser to Laos, does it mean that 
the International Commission for 
Supervision and Control hat been 
suspended?

Shri Jawaharlal Nehru: Apart from 
the array of facts which the hon. 
Member has referred to, the Inter­
national Commission was suspended 
even previously and it was laid down 
that if necessity arose, it could meet. 
But as a matter of fact, it has not 
met, because of the strong opposition 
of the Government of Laos to its 
meeting. It seems to me rather doubt­
ful that it would meet in view of this 
opposition, because the Commission 
cannot meet if the Government is not 
agreeable to its meeting.

Shri Ram Krishan Gopta: May I 
know whether it is a fact that ten­
sion is increasing in that country and* 
if so, what steps Government pro­
pose to tafce to lessen that tension?

Sbri Jawaharlal Nehru: Tension 
there has been at a high level for 
some years. It may slightly increase 
or decrease; it has been at a high level 
and all these things that have hap­
pened recently indicate that tension. 
The Government of India cannot do 
anything at all about it It is obvious 
that as members of the International 
Commission, we could have functioned 
if the Commission functioned. Since 
the Commission does not meet, we 
cannot function. All we can do is to 
draw the attention of the two Co» 
Chalraoe to fuch information as comes 
ipto our possession and to suggest that 
they might take adequate steps.



W  €. A  hadei b  Government 
aware of the fact that the LeoUtn 
Government does not like the conti- 

. nuance of this Commission, because 
the presence of this Commission m 
Laos~has helped the rebel Pathot Laos 
jptfty?

Shri Jawaharlal Nehru: The hon 
Member may perhaps be repeating 
what the Laotian Government has *aid 
about it. That is not my view

Shri C. D. Fande: Does the Govern­
ment of India not feel that we should 
not take part in the Commission be­
cause the existing government there 
does not like it*

Shri Jawaharlal Nehru: The Gov­
ernment of India is always prepared 
to take part m that Commission—it has 
never withdrawn from it subject al­
ways to tile parties accepting the Com­
mission. We cannot thrust the Com­
mission if they do not want it What 
the Laotian Government’s view about 
it has more or less been expressed 
by the hon Member, that/ is not tin- 
Government of India’s view

Shri Kasliwal: May I know whethei 
after the visit of the fact finding 
Commission and that of the Secretary 
General, any suggestion has been mado 
by either of them that the Intei 
national Commission should be re 
convened again7

Shri Jawaharlal Nehru: I have said 
it previously and I do not know hov 
I can repeat it We are prepared to 
function in the International Com­
mission, provided it functions, and it 
can function only by the consent of 
the parties concerned. If their consent 
is lacking, it cannot function. By the 
very nature of the Commission, it can­
not be thrust on those countries. Now, 
what the future would be, I cannot 
say, There is the Secretary-General 
of the United Nations, who has gone 
there, and there is the so-called fact­
finding Commission, whose report has 
not been published yet It appears 
thftt some rumours, bits of them, have 
appeared. I take it that when the 
Secretary-General gees hade to the

United Nations, he will make a *►  
Port on it

Shri Nagi Reddy: In view of Ike 
fact that a fact-finding committee 
had been appointed, end in view of 
the fact that it is going to give a 
report to the United Nations, nay I 
know whether the Government of 
India was consulted before the fact- 
finding committee was appointed and. 
if so, what the Government of India's 
views were when it was asked to go 
to Laos to find out facts?

Shri Jawaharlal Nehru: No, Sir
The Government of India was not con­
sulted about this matter

Shri Nagi Reddy: What was the 
opinion of the Government of India 
regarding the fact-finding committee7

Mr. Speaker: Opinions are not asked 
far here

Shri Tangamani: What is the view
of the Government on the recent pro­
posal of the Government of Britain 
about the agreement of I CSC  on 
Cambodia and Viet Nam’

Mr. Speaker: We do not ask for
views or opinions during question 
Hour, hon Members can only ask for 
facts

Shri Tangamani: What is the fact
htre?

Mr. Speaker: It is a hypothetical 
question.

Shri Tangamani: May I know whe­
ther the Government is aware of 
U.K.’s proposal about the agreement 
of I.CSC on Cambodia and Viet Nam 
and, if so, what is its reaction?

Baja Mahendra PnUp: May I know
whether these questions of Laos and 
China are not connected with the 
struggle going on between Russia and 
America for world control?

Mr. Speaker: It is a metier of
opinion. Nekt question.’




